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DELHT VIDHAN SABHA

' Bulletin Part-I
(Brief Record of Proceedings)

Saturday, 27 March, 1999/Chaitra 06, 1921 (Saka)

2.00 P.M.

NO.9

Starred Questions

Starred Question Nos. 61 to 64, 66 to 69, 72,
74 and 75 and Supplementaries thereto were

orally asked and answereed.

Reples to Starred Question Nos. 65, 70, 71, 33
and 76 to 80 were laid on the Table of the

House.

Unstarred Questions

Replies to Unstarred Question Nos. 104 to 120,
122, 123 and 125 to 163 were laid on the Table
of the House.

Papers Laid
Smt. Shiela Dikshit, Hon'ble Chief Minister laid
on the Table of the House a cooy of Annual

Report for the vear 1997 & 98 of Government of
National Capital Territory of Delhi.

Motion

Shri Nand Kishore Garg moved the following
motion:

"This House ° extends its heartiest
felicitations to Prime Minister Shri Atal
Behrai  Vajpayee . for his 'Delhi-Lahore
Sadhbhavana Yatra' and to Delhi Government's
Transport Corporation for starting a regular
Delhi-Lahore Bus Service."

Following Members took part in the debate:

1. Smt. Kiran Choudhry

2. Dr. Harsh Vardhan

3. Shri Shoaib Igbal

4. Shri Mukesh Sharma

5. Shri Parvez Hashmi, Minister of Transport
6. Prof. Jagdish Mukhi

Chief Minister replied to the debate.

The motion was put to vote and adopted
unanimously. S
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11. Smt.

Following Members

(Minister of Deﬁélopment

Kiran Choudhry

Moti Lal Bekolia
Veer Singh

Sahab Singh Chauhan °
Ram Singh Netaji
Kiran Walia

Mohan Singh Bisht
Brahm Pal

Mukesh Sharma

Darshana Ram Kumar

L 22 Ry ~ Budget 1999-2000

, 6. Shri  Mahinder Singh Saathi,

presented

the Statement of

faised métters under Rule 287:

£l : .

: Shrl,Nand szhore Garg ,

intervened in the matter)

Minister of Finance,
Estimated Receipts and

Expenditure of the Government _of Natlonal Capital
Territory of Delhi for the year

615 Pw. Demand for Grants

T Shri Mahinder Singh Saathi,
presented to the House the Demand for Grants for the

year 1999-2000.
& le Pm. Supplementary Demands for Grants
| 8. Shri Mahinder Singh Saathi,

1999-2000.

Minister of Finance,

Mlnlster of Finance, moved

that the Supplementary Demands for Grants for the year
1998-99 amounting to Rs. 1,93,74,06,000 in Revenue and
'Rs.10,90,50,000 in Capital be pald

'Supplementary Demands

put to vote one by one and
amounting to Rs.12,19,00,000 in Revenue

recoveries
and Rs.119,00,000 in Capital

nassed.

61

Nos. 6,?,8 9,10,11 and 12 were

Dassed Supplementary

were also put to vote and



(3)
Anprooriation (No.1) Bill, 1999

6.25 P.M.

Shri Mahinder Singh Saathi, Minister of Finance
introduced '"The Appropriation (No.1) Bill, 1999 (Bill
No.2 of 1999).

The motion for consideration of the Appropriation
(No.1) Bill, 1999 (RBill No.2 of 1999) having been
adonted by the House, the clause by clause consideration
of the Bill was taken up.

Clause 2,3 and Schednle were vputs to vote and adopted.

Clause 1, Preamble and Title were also put to vote
and adopted.

Shri Mahinder Singh Saathi, Minister of Finance, moved
that "The Appropriation (No.1) Bill, 1999" be passed.

The Bill was put to vote and passed unanimously.

~ (The House was adjourned till 1100 hours on Tuesday,

March 30, 1999).

S.K. SHARMA
SECRETARY

DELHI

March 27, 1999
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